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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT N EW DELHI

ORIGINAL APPLICATION NO. 845/2019

Nathu Ram
Applicant

Versus

State of Rajasthan
Respondent

' COMPLIANCE REPORT OF THE HON’BLE TRIBUNAL
ORDER DATED 22.10.2019, ON BEHALF OF
RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, Amit Sharma S/o Dr. Sushil Narayan Sharma, _aged 48 years,

at present working as Regional Officer, Rajasthan State Pollution -
Control Board, Pali (Raj.) do, hereby submits the compliance report

as follows:-

1) That the Hon'ble Tribunal by order dated 22.10.2019 direcfed

inter-alia as follows:-

“Let the State Pollution Control Board (RSPCB) look into
the matter,‘take appropriate action in accordance with
law and furnish a joint factual and action taken report
in the matter within one month by email at
judicialngt@gov.in.”

2) That in compliance to the direction passed by ihis. Hon'bls
Tribunal, the State Board makes félloudng submissioris:.- .

e a It is submitted that the grievance submitted in said
application before the Hon’ble Tribunal is basically related
with use of agriculture land for non agriculturé purposes,
encroachment on government land & -public road and B

pollution due to brick baking activity. (mi M

W



3)

i.

iii.

A joint inspection of the disputed site was conducted by the

officials of RSPCB and revenue department on 11/12/2019.

On the basis of observations made during the course of
inspection, a letter was issued to the District Collector, Pali
to take action for removal of encroachment and provide the
action taken report to the State Board, so that the same
can be submitted before this Hon’ble Tribunal. The photo
copy of joint inspection report and letter dated 17/12/2019

are annexed herewith and marked as Annexure-R/1

(Collectively).

That the Sub Divisional Magistrate Pali vide letter dated -

31.12.2019 informed that in respect of removal of

encroachment at Khasra no. 564 of village Mandia report
has been obtained from Revenue Inspector (RI) Mandali. As

per contents of said report, encroachment on public road

has been removed and no brick baking (Kazawa) activity is

being carried out at site. The photo copy of letter dated
31/12/2019 of Sub Divisional Magistrate Pali and report of
revenue inspector, Mandali are annexed herewith and

marked as Annexure-R/2 (Collectively)

That in the light of submissions made herein above, it is

requested that the compliance report may kindly be taken on

record and the original application may kindly disposed of with

respect to the State Board. \'\
A3

(Amit Sharma)
Regional Officer, RSPCB,
ﬁg”fﬁ waf) Pali
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